
COMMif'rEE ON PRIVATE MEMBERS' 
BILLS AND REOOLUTIONS 

FIRS'r TO SIXTY-EIGHI'H REPORTS 

(ENGLISH VERSION) 

EIGHTH LOK SABHA 

Legislative Branch-II 

                                  SEVENTIETH 

Fourth Lok Sabha



COIOiU lEa ON I'IlIVATB ~ BIU..S AND 1lESOL1.T110NS 

T\\'[!\'TY,sECOND RI.PORT 

(Foanh u.. Sabba) 

I, the Chairman 0( the: Committee.- on Printe Mnnbl-ra' Bill. and RbOIutiana. havina 
been authorited by th~ Committee.-. prnmt on their beIlali this their TwentT«COIld 
Ileport. 

2. The Committee.- 111ft on the 4th March, 1968 to consider allotmmt 0( time tn the 
Resolutions ~t down in the List of Businns for Friday, the 8th March, 1968. 

!. The Memben whoec Resolutions had bc-en includal in the Us, 0( Bu.inesa for 
the 8th March, 1968 had hem invited to present their vie ... on the Retolutions before 
the Commiuee.-. Shri Prem Oland Verma attended the sitting. 

4. The Committee.- recommend 'he allocation of time al (ol)oWl:-

(1) Resolution regarding Aahdtics of Left Communist Party 

(2) Retolution regarding Forces of disintegration 

2 hours. 

2 hours. 

NEW DEUlI; 
M.,ch 4, 1968, 

R. K. KHADILKAR. 

Ph./guna 14, 1889 (Sd.). 
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